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I 

Present Hn'ble Mr..Justice A.K.Chatterjee,VjceChajrrnan 
H0t ble Mr 	 Member. 

	

S 	

hNANDA GOPAL CHAKRB0RTY & UPS. 

S 	 -VS- 

UNION OF INDIA & ORS, 

For the petitioner : 1.T.K.8iswas9 counsel. 

Fr the respondents: Irs.Kaflika Banerjee' counsel. 

0 R DE R 

On the prayer of the ld.counsel for the respondents time for 

filing reply is extended t111 one wk before the next date,,  Fixed 

for hearing regarding admission on 17.3.1997. Thterim oderéhall ' 

continue till the next date. 

2. 	A plain copy of this order be handed to.the ).d.counsel for the 

applicant.  

Administrative 1ember 	S 	 Vice-Chairman 
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